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Shri P, C. Borooah: May I know
whether the State Governments would
also participate in this corporation?

Shri Anil E. Chanda: Yes. We
would welcome the States participat-
ing in this,

Shri P. C. Borooah: And also sub-
scribe to the capital?

Shri Anil K. Chanda: Yes, Sir.

Mr. Speaker: Question No, 157.

China-Pakistan Border Agreement
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Will the Prime Minister be pleased
to state:

(a) whether it is a fact that Pakis-
tan's proposal for border settlement
of occupird area of Jammu and Kash-
mir State has been accepted in prin-
ciple by China as expressed by Pakis-
tan Minister of External Affairs at
Peshawar;

(b) if so, whether it is in accordance
with the MacMahon line; and

(e) if not, the action taken by the
Government of India in this regard?

The Parliamentary Secretary to the
Minister of External Affairs (Shri

PHALGUNA 1, 1882 (SAKA)

Oral Answers 796

Sadath Ali Khan): (a) to (c). Govern-
ment have seen press reports attri-
buted to President and Foreign Minis-
ter of Pakistan and have sought
clarification in the matter from the
Government of Pakistan. As the re-
ported statements pertain to areas of
Jammu and Kashmir State only,
which is illegally occupied by Pakis-
tan, it has no relevancy to the so
called “MacMahon line” which governs
the eastern sector of our border line.

12 hrs,

Shri Raghunath Singh: As the mat-
ter of occupied Kashmir is pending in
UNO, may I know whether Pakistan
has the right to negotiate about the
occupied territory with China?

The Prime Minister and Minister of
External Affairs (Shri Jawaharial
Nehru): According to us, they have
no right.
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Shri Tyagi: As reported in the press,
have the Chinese occupied a further
chunk of Indian territory in this sector
since the time the matter was entrust-
ed to negotiation between the two
official teams?

Shri Jawaharlal Nehrn: No, Sir.
Not at all, not any part, any bit. The
main Chinese advances toock place in
1959, not since then.

Dr. Ram Subhag Singh: Throughout
the course of the discussion with the
Indian officials, the Chinese official
team declined to  discuss anything
pertaining to the boundary of Jammu
and Kashmir beyond the Karakoram
range. May I know whether this in-
dicates that the statement given by
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Mr. Qadir is full of meaning and that
China has entered into some sort of
agreement with Pakistan?

Shri Jawaharla] Nehru: I think the
answer that has been given is quite
adequate. It answers all these gques-
tions. I cannot know what secret
parleys or other things may have taken
place, but I do not think there is any-
thing beyond these vague statements
made on behalf of Pakistan by the
Foreign Minister of Pakistan, and, to
some extent, by the President. I do
not thirik anything has happened be-
yond those statements, but I cannot
obviously answer on behalf of Pakis-
tan or on behalf of China.

Shri Nath Pai: There is a complaint
of the Government of India lying with
the United Nations against Pakistan’s
aggression in Kashmir. Now, Pakis-
tan is trying to present a fait ac-
compli by reaching an agreement
with another aggressor against India.
In the light of this, will this effort to
sidetrack the authority of the United
Nations by Pakistan be brought to the
notice of the Security Council?

Shri Jawaharial Nehru: I am not
quite sure that that is worth while or
desirable in the circumstances. We
have informed Pakistan about it; in
fact, we have asked them for an ex-
planation. For us to run to the
Security Council every time Pakistan
says something that we object to may
not be desirable. We sometimes do go
up there. I am not clear in my mind,
but we shall consider this matter.

Shri Ranga: How is it that we have
not sent any protest to China on com-
ing to know about these develop-
ments? We were told that we sent a
note to Pakistan. Why is it we have
not done the same thing so far as
China is concerned, especially when
the Chinese officials refused to discuss
that side of the question?

Shri Jawaharlal Nehru: Consider-
ing that we are protesting to China all
along the line, merely telling them or
asking them about this is not clear to
me. We are protesting about their
whole attitude in regard to this. These
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were speeches made by high authori-
ties in Pakistan. So, we asked them.

Shri Ranga: Till now the dispute
bhad been only between China and
India and Pakistan was not brought
into the picture at all. When for the
first time the Chinese officials refuse
to discuss this question with our re-
presentatives, is it not time for the
Government to lodge a protest against
this?

Shri Jawaharlal Nehru: MWe may
lodge a protest, but what I am ven-
turing to suggest is this. This ques-
tion of the terriiory west of Kara-
korum did not arise in our discussions
with the Chinese officials, not directly;
indirectly, the whole border has been
considered. Therefore, it did not arise
precisely then. The hon. Member
will see that we have clarified the
whole boundary. Although we have
clarified that in the report of the
officials, we may consider what fur-
ther steps we should take in this
matter.
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Shri Joachim Alva: We addressed a
communication to the Pakistan Gov-
ernment in this regard. Have we got
a reply? Or, do we know from our
diplomatic channels whether a reply
iz on the way?

Shri Jawaharlal Nehru: We have re-
ceived no reply, but in the public
press, as far as I remember, President
Ayub Khan has stated somewhere in
a speech, I think in Dacca, that they
have every right to deal with any

country they like and discuss their
berder.
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Shri Hem Barua: In relation to the
McMahon Line, regarding which a
treaty has been signed with China
by Burma, the Prime Minister of
Burma has said that that frontier
would be settled when India settled
her problem with China May I
know whether Pakistan has said any-
thing of that sort or not? The Presi-
dent of Pakistan has said that he
wants to enter into an agreement with
China, and China has also agreed to
that indirectly by refusing to
discuss the problem with us as evi-
denced in the official report.

Mr. Speaker: What is the question?

Shri Hem Barma: I want to know
whether this has been brought to the
notice of the President of Pakistan
that unless we enter into an agree-
ment with China and settle our dis-
pute, Pakistan has no right to make
any statement or enter into any agree-
ment with China?

Shri Jawaharlal Nehru: The hon.
Member is completely confused. This
has nothing to do with the McMahon
line. This is a thousand miles away
from the McMahon line

Shri Hem Barua: I brought about
an analogy only. About the McMahon
Line the Prime Minister of Burma has
said that this frontier would be settled
when India settles her frontier with
China. I know where the McMahon
line lies.
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Mr. Speaker: He ought not to make
a speech.

Shri Jawaharlal Nehru: I have given
a day or two ago a full reply to this
particular point, of this tri-corner
where Burma’s, India's and China's
frontiers come together. I cannot go
into every question in a supple-
mentary reply. My reply is quite
clear. The hon. Member may refer to
it.

Shri Hem Barua: I am completely
misunderstood, and I want your pro-
tection, Sir.

Shri Jawaharlal Nehru: May I say
one thing? Just now I said in reply
to a question that we had protested to
Pakistan through their High Commis-
sioner here. The correct position is
that our High Commissioner to Pakis-
tan has met the Foreign Secretary
there and protested.

Shri Hem Barma: My contention is
this. U-Nu had the courtesy and the
grace to say that the frontier about
which Burma had entered into an
agreement with China would be settl-
ed when India settled her frontier
with China. My question is whether
that arises or not here.

Mr. Speaker: The Question Hour is
OVET.

Shri Hem Barua: The Prime Minis-
ter is willing to answer.

Mr., Speaker: No. He said he had
already answered many times.

WRITTEN ANSWERS TO
QUESTIONS
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Indian Embassies Abroad

Shri Rajeshwar Patel:
*155. < Shri Morarka:
Shri Assar:

Will the Prime Minister be pleased
to state:

(a) whether steps have been taken
for effecting substantial economies in
our Embassies abroad; and

(b) if so, with what results?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): (a) Yes.

(b) The figures of economy effected
are as follows:—

(i) High Commission for Rs. 8,13,000/-
India, London. per annum.
-

(ii) Other Indian Missions Rs. 51,42,045/-
and Posts abroad
(For 24 years from
April 1958 to Sept.
1960,

Nagas

(" Shrimati Mafida Ahmed:
* 7\ Shri P, C. Borooah:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that a batch
of fitty Nagas crossed the border check
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